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OPEN COURT 

CENTRAL ADMINISTRATIVE TRIBUNAL 
A LLAHABAO BENCH 

ALLAHABAD. 

Dated : This the 24th dily of AUGUST 

Review Application no. 68 of 2004 

in 

original Applicaticn no. 235 of 1999. 

2004. 

Hon • ble Mr. Justice s. R. Singh, Vice-Chairman 
Hon'ble Mr. o.R. Tiwari, Administrative Member • 

1. union of India throu<jl the secre tary. 

Ministry of R• ilways, Ra il Bhawan, 

New Delhi. 

2. The Gener a l t1an ager , Northern .t{a ih.a y " 

Barod~ Ho use . New Delhi. 

3. The Divisiona l commercial Manager, 

Northern Railway, Divisional Office, 

LucknCM. 

4. The senior c a tering Inspector, 

Northern Rililway, 

v • ranasi. 

• •• Applicants 

By AOY : sri A.K. Gaur 

VERSUS 

1. sur a j ch• n<ira Gupt•, s/ i sri R.N. Lal, 

R/o 117 Sildilr BaZilr., Va ranasi Cantt. 

working •s commission vendor under c-tering 

Unit, Northern R•ilway, V•ranaa i. 

2 • Ashok Kum.r, S/ o Late shyam Lal, 

warking as commission vendor under 

catering Unit, Nor1thern Railway, 

Varilnasi. 

• • • Res ponden t• 

By Adv : • • •. 

• ••• 2/-
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ORDER 

Hon'ble ~~. Justice s.R. Singh• VC. 

Heard sri A.K. a-ur. l earned COLU'lsel for the review 

~titioner and per used the order sough t to be reviewed. 

2. It is submitted by sri A.K. Gaur. l earned counsel 

far the applic.nt that the a vplicants were not Rail\'lcY 

servant and. there fore, they will not be entitled to 

not~ce or opportunity of hearing • 
• 

3. The 
~~: <t.- W'~ ~ 

pointa .tteh. to be raised herein t!'P not raised 

~t the time of be~ ing of the OA. We f.in<1 no error apparent 

on the face of record warr .nting rwiew of the order. 

Accordingly. tbe revi.ew applic«tion i.a dism:S ssed. 

~ VJ.ce~rman Member-A 
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